
S49    Budget (Railways). 1953-54— [ 21 FEB. 1953 ] General Discussion      850 

 
[For English translation, see Appen-  ! dix 

IV, Annexure No. 24.] 
MR. DEPUTY CHAIRMAN: We have 

received a message from the House of the 
People; the Secretary will now read it out. 

MESSAGE   FROM   THE     HOUSE   OF 
THE PEOPLE 

THE ADMINISTRATION OF EVACUEE PRO-
PERTY   (AMENDMENT)   BILL,  1952 

SECRETARY:   Sir, I have to report to the 
Council the following message received from 
the  House  of the People,  signed by the    
Secretary to    the House: 

"In accordance with the provisions of 
Rule 115 of the Rules of Procedure and 
Conduct of Business in the House of the 
People, I am directed to enclose herewith a 
copy of the Administration of Evacuee 
Property (Amendment) Bill. 1952 which" 
has been passed as amended by the House 
at its sitting held on the 20th February 
19i3." I lay the Bill on the Table. 

-THE BUDGET  (RAILWAYS), 1953-54 —
GENERAL   DISCUSSION—  Continued. 
SHRI K. SURYANARAYANA (Madras): 

Mr. Deputy Chairman, Sir, many suggestions 
have been given by my hon. friends of this 
House for 1.he consideration of the Railway 
Minister. 

The hon. Minister has pointed out that some 
new lines are going to be constructed  in our  
country, that too only where   there   are     
already   so     many lines .iust like  a  fishing 
net,  ignoring the    parts   of    our     Southern     
India specially  in Andhra  district.    He has 
given in his speech a list of new lines under   
construction   and   the   lines   to be   
constructed.     Under   this,   he   has not   
made   provision   to   the   parts   of the   
country   already   ignored  by   the previous    
Government,    that    is,    the Britishers.    
Now,   I   request   the   hon. Minister to take 
into account the requests   made   by   our    
South   Indian Members,      particularly      
from      the Andhra districts.    There is only    
one important line in Andhra area    from 
Madras to Calcutta running along the coast, 
and only one from Bezwada to Guntakal.     via  
Guntur.    I  make this suggestion to the 
Railway Minister to make  it  possible    even  
in    the  next year,  and that is:  a  line from 
Kath-godam to Waltair via    Bhadrachalam 
and   Bastar   State   which     covers   all the 
forest    areas and    some    of    the Orissa   
districts     also:   a    line     from Nellore to 
Cuddapah, Ongole to Kam-bum; Kambum to 
Cuddapah; Mecherla to   Hyderabad.    These    
are    the    few lines  in  the     Andhra     parts  
of     the Madras State to be considered by our 
Minister  at least    in  the    next year. These   
are   the     necessary   and     my minimum  
demands.    Sir,   the   Government   should   
consider   to   construct   a few  branch   lines   
in  Telengana   area and Hyderabad State.    
There is    lack of trains in the Telengana area 
which is covered and populated by hill-tribes 
and     mostly       agriculturists.     Thcra 
troubles   are     going   on     created     bv 
some political people, and so much is being 
spent by Government on police and   other   
security   measures.    These lines   mentioned     
will     also      greatly facilitate     the    
movement   of     goads especially  foodstuffs   
and   other  forest produce   which   are   
lacking   in   other provinces.    Then.    Sir,  I  
would    also make a request for the urgent 
development of the line from Madras to Cal-
cutta.    To ease the rush of passenger traffic 
and quicken transport of goods to   the    ports     
of    Vizagapatam     and Madras   there  
should   be   an   adjacent 
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[Shri K. Suryanarayana.] line from Madras 
to Calcutta. Lastly, Sir, some of the mail and 
express trains carrying restaurant cars do not 
run completely. For instance, there is a 
restaurant car running from Calcutta to 
Waltair attached to the Calcutta Mail. There is 
no facility from Waltair to Madras or from 
Madras to Waltair for through passengers in 
the mail trains as there are no attached railway 
cars. So, I request the hon. Minister to consi-
der attaching a restaurant car from Waltair to 
Madras also to the Cal^u'tn Mail   hoth   ways. 

Speaking about the travel concessions, the 
hon. Minister stated that they had allowed 
them to volunteer working on Community 
Projects. Already there are facilities for stu-
dents and the Railway Trade Union people 
also. Now, Sir. I request the hon. Minister to 
consider to allow the same concessions to 
kisans who ■j.row the food for our country 
and who go to attend the conferences of their 
own or organised by the Government and lo 
visit paddy growing experimental farms and 
stations in order to enable them to learn the 
method of growing better paddy in their areas. 
With these three observations I request once 
more the hon. the Railway Minister to 
consider and make it a point to look into our 
grievances specially of Andhra area and consi-
der them  in  the next year. 

SHRI N.  S. CHAUHAN   (Uttar Pradesh) : 

 

 

(railway crossing) 
(shunting limit) 
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[Shri N. S. Chauhan.] 

[For English translation, see Appendix IV, 
Annexure No. 25.] 

SHRI P. SUNDARAYYA: Mr. Deputy 
Chairman, we want self-sufficiency in our 
Railways. That is exactly why we have been 
criticising the shortcomings in the progress. 
Take for instance the locomotives. The Five 
Year Plan provides that at the end of the five 
year period we would have 170 locomotives 
per annum whereas the Government gives the 
figure of 200 as the normal replacement per 
annum. So the Plan does not provide for the 
full number of locomotives which are 
necessary even for replacements, leave alone 
further expansions. During the current  year   
Government   Drovided   for 

survey ) 

(Provincialism)
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240 locomotives, either manufactured here or 

imported whereas 200 is the normal 
requirement and 1,640 is the old replacements 
which we have to do. -This means, that, at this 
rate we would be replacing only 40 loco-
motives per annum out of 1,640 and this will 
take us 40 years if we proceed at this rate. 

Similar  is  the case  with  regard  to coaches.    
Government proposes to replace 771 coaches for 
the current year whereas  the annual  
replacement that would be normally required 
would be 600 and the coaches that have to be 
replaced are about 5,200.    If we proceed  at this 
rate, we will  have only 170 coaches towards the 
replacements and it will take about 30 years to 
replace the coaches which are    already worn 
out.   That is why we want more facilities to be    
established in    India, more workshops  to be 
established  in India   and   even   want   the   
existing workshops  to  be  utilised  for  produc-
ing      more     locomotives     and     more 
coaches,  so  that  the  Indian Railways can 
become    self-sufficient.    That     is exactly 
why I asked the Minister concerned to let us 
know the production capacity  of our factories.    
I see that the   Perambur  Factory    will   
produce about  350    coaches;  I  do    not know 
how   much   the    Hindustan     Aircraft Ltd. is 
producing, but, in any case, it will  not be  more  
than  660,   all-told, which is enough to replace 
the present annual  demand  and  this  will  not 
be enough  for  any  further expansion  or for  
replacing  old  stock.    When     you point  out  
self-sufficiency,   it  does  not mean     only in    
terms    of    assembly plants.    The locomotives  
that are being manufactured in Chittaranjan are 
not   being   fully   manufactured   and, the 
Minister has already told us that the   most  
important  parts  like  boiler frames,  etc.,  are  
not  being manufactured here.    They have got to 
be imported.     This   dependance   on   foreign 
imports is the thing that we want to do away 
with  as  quickly  as  possible and we think that 
the agreement that has been entered into will not 
enable our    country    to    manufacture    these 
things or even enable us to make an attempt  to  
manufacture  these  things. 

Only this morning we read in the papers that 
the Public Accounts Committee has 
commented very strongly about the agreement 
that our Government entered into with a Swiss 
firm with regard to the Perambur Coach 
Factory and, till the Factory is able to 
manufacture coaches, the Government has 
agreed to purchase coach«s from this 
company which, I think, cost double or treble 
than what they are costing in Hindustan 
Aircraft Ltd. I have not got the facts and, so, I 
cannot say how much they cost. but. in any 
case, they will cost double or treble  of  those  
manufactured   here. 

The Public Accounts Committee has also 
strongly commented upon the inefficiency in 
the TELCO and has proposed to Government 
that it should be taken over. I hoDe that 
Government, in the national interest and, in 
the interest, of self-sufficiency itself, would 
take serious steps in this direction, so that our 
country can produce locomotives, coaches not 
only in enough numbers but also without 
depending upon foreign countries. 

Now, coming to the second point, we were 
glad that at least certain lines, like Hingoli-
Khandwa. Quilon-Cochin and some other 
minor lines are being taken up. The Railway 
map is there and the Government will see 
that there are huge parts of our country which 
are not yet developed. Government should 
take special interest and immediately start 
surveys in those parts. In Orissa, Sambalpur-
Talchar line has to be built. Similarly, 
Sambalpur-Titagarh line has to be 
investigated. And in our Andhra area. 
Hyderabad-Macherla-Ongole line and 
Nellore-Cuddapah-Madanpalte-Bangalore 
line have to be built. These are two important 
lines, apart from a few minor connections. 
There are also a number of small links. For 
instance, if the Barsi-Latur Light Railway 
line-about 20 miles—is extended to reach the 
Purli-Vaijnath line, there will be through 
communication. There are many missing 
links on our railway system. These have to 
be considered, as well as the backward areas 
wher*. no railway line exists at present. 
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Where is the money to come from? I will 

come to that question. I do not accept Prof. 
Ranga's suggestion that, in those areas where 
railways have not been constructed so far, the 
inhabitants of those areas should be made to 
pay a railway cess. It is a very fantastic 
suggestion to make. Because those areas have 
not been developed and some other areas 
have been developed, to say that the in-
habitants of those backward areas have to pay 
the penalty for that area not being developed, 
is fantastic. Government cannot resort to this 
measure of taxation in order to get finance for 
their schemes. They have to adopt other 
measures, to which I will come later. 

SHRI RAJAGOPAL NAIDU: It is 
something like betterment tax on lands. 

SHRI P. SUNDARAYYA: That also is 
fantastic. That also we are opposing. 

Now, as regards amenities to workers, the 
attention of the hon. Minister has already been 
drawn to the low wages that are being paid to 
the workers. Because of the low wages, in 
1950-51 the man-days lost were 65 lakhs; due 
to sickness in 1951-52, 75 lakh man-days 
wer3 lost. Government comes forward often 
and talks about the inefficiency of the 
workers, 75 lakh man-days were lost, due to 
strikes, etc. But I would like to draw the 
attention of the House and of the Government 
to tha fact, that in 1951-52. due to sickness 
among workers, 75 lakh man-days were lost; 
while due to strikes and stoppage by workers 
only 18.000 man-days were lost, as per 
figures in the report. I do not have figures to 
show how many man-days were lost due to 
strkes in 1950-51. So the main damage 10 
production in railways is not <?o much due to 
strikes or due to agitators whom the 
Government always blames, but due to very 
low wages which make it impossible for the 
workers to attend to their duties. Therefore. I 
would like to ask th<-> Government to 
increase their wages so  that  they  can  live    
and   function 

with efficiency. We have been demanding 
that every worker should have a minimum of 
Rs. 100, and for that finance has to be found 
by cutting the higher salaries and ny other 
methods. 

Now, coming to the amenities to passengers, I 
would certainly support the Government's 
proposal to •abolish the first class. Not that the 
abolition of the first class would increase the 
amenities to third class passengers, but at least 
there would be a small check on the 
snobbishness of upper class travel, and I 
would certainly welcome any Government 
move to reduce the classes only to upper and 
lower. The earlier this is done, the better. Our 
complaint is that the abolition of the first class 
has been delayed too long. But we do not be-
lieve that by abolishing the first class alone we 
are going to increase the amenities to 
passengers. The main problem with regard to 
third class passengers is not so much the pro-
vision of small amenities like electric fans and 
such other amenities. The main thing to be 
tackled is overcrowding. Unless the 
Government takes steps to remedy 
overcrowding, no radical improvement is 
going to result in the condition of third class 
passengers. Certainly one of the ways in 
which Government is doing is the reservation 
of compartments for "\onR distance 
passengers. But it is reservation only at the 
starting point. At the intermediate stations all 
kinds of people get in, and that reservation fs 
of no use at all. Therefore, the Government 
must see that only the 7 P M 

long-distance    passengers    are 
allowed in these compartments, but at the 
same time more compartments should be 
attached for the long distance passengers. It 
will be possible only if they reduce the 
number of upper class bogies and increase the 
proportion of the third class compartments. 
Further they must start more local passenger 
trains to convey the local traffic so that the 
long distance trains may not be crowded with 
the short distance passengers. 

Another    point    is    about    the dif-
ferentiation in fares between passenger 
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trains and express and mail trains. You pay 
more for the express trains because they reach 
the destination in lesser time. This is the only 
reason for the differential rates, but the Gov-
ernment are really classifying certain 
passenger trains as 10811 trains and express 
trains and are unjustly charging the passengers 
higher rates. I would suggest that trains which 
do not cover an average of 30 miles an hour 
should be considered only as passenger trains 
and passenger fares only should be collected 
from the passengers. If not 30 miles, let it be 
25 miles per hour to start"" with. This kind of 
classifying passenger trains as express and 
mail trains and collecting higher rates of fares 
is a very unjust procedure. 

Then, in this connection, I would draw 
attention and use the railway language which 
the Minister himself has shown us. What are 
you going to do with the Grand Trunk 
Express which originates in your part of the 
country and meanders through the whole 
country. You are speaking so much about the 
unity of the country. Some people are also 
saying that the South is not getting anything, 
whereas the North gets everything. I would 
suggest that in order to strengthen the bonds 
between the South and the North, you must 
reduce the running time of this train, because 
this is the only train connecting the North and 
the South. If a train can be run from Calcutta 
to Delhi, a distance of 950 miles in 25 hours. I 
do not sf>e any reason why this train, which 
is the only train from the South to the North, 
should not be run in 36 or 33 hours. Only the 
Ministry must have the desire. Tf it wants, it 
can certainly quicken up the running time. 

With regard to finance, for all these things, 
where is the finance to come from? I do not 
want to go into details. I see that the Railways 
are giving Rs. 34 crores to the general 
revenues. We have no objection to that, but 
from the General Budget Rs. 27 crores are 
being paid to British capitalists as annuities. 
We have already paid these people many 
times the    amounts     they    had    in- 

vested, and as such I think it is time for us to 
stop this annuity, in which case all this money 
will be available for the development of the 
Railways and for improving its general 
budgetary position. 

Certainly, Government must take steps to 
stop wastage and corruption, especially at high 
levels. So we certainly welcome the 
Committee, which is to be set up to stop 
corruption, which will be a Parliamentary 
Committee. Normally, these Committees 
concentrate their attention mainly on the small 
fry like the workers, clerks, etc. That way yo 
cannot stop corruption. The best way to stop 
corruption amongst these people is to increase 
their wages and their general service 
conditions. The main corruption is not coming 
from them. It comes from the people at the 
top. We do not know all the facts end certainly 
we would like to know whether the officers 
who are responsible for placing orders with 
foreign firms who charge us double or treble 
the rates, do it on account of any mis-
calculation or whether there is corruption 
behind it. This thing should be investigated. 
Therefore, I would say that the Parliamentary 
Committee which is going to be set up should 
consist of all parties including the Opposition. 
I hope Government will not merely make it a 
Committee of the ruling Party, but will make it 
a fully representative Committee consisting of 
all Opposition parties. This Committee should 
concentrate on the higher ranks to stop 
wastage and real corruption. Then in spite of 
this, where are the finances for this telf-
sufficiency to come from'' I am not. going to 
suggest any increase in fares as some may 
suggest or a railway cess. How is it the railway 
receipts are.falling off? It is due to the general 
economy level of the country. The general 
economic condition of the country is falling 
down and the purchasing power of the people 
is falling down. That is why the revenues of 
the Railways are falling down. Therefore, the 
only remedy that we could suggest is that the 
Government must change its general economic 
policies which are cutting down the  standard  
of    living  of our 
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[Shri P. Sundarayya.] 
people which is reflected in the Railway 
Budget also. So long as the Government does 
not change its general economic policy which 
is against the mass of our people, Government 
will find that it is short of funds. You may 
resort to taxes or increase the railway fares, 
but it will be only worsening the situation. 
What the solution for this is, we have already 
stated many times and again hi the course of 
the discussion on the General Budget I hope 
to have an opportunity of drawing attention to 
that solution. 

SHRI K. NARAYANAPPA: 

 

(C.T.M.) 

(labour) 

(light) 

(bogie)

' mill  owners)

oil tank wagons) 
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[Shri K. Narayanappa.] 

[For English translation, see Appendix IV, 
Annexure No. 26.] 

SHRI   C.   L.   VERMA   (Bilaspur   and 
Himachal Pradesh): 

 

(industry) 

(mill owner)
(H. V.M.)

I.V.P.Ltd.:

;C.T.M.

 'back- 
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[Shri C. L. Verma.] 

(corruption) 

(suggest) 

(Advisory Commit- 
tees; 

'improvement) 

MR, DEPUTY CHAIRMAN: Telephone's? 
What has that got to do with the Railways. 

SHRI C. G. K. REDDY: He is saying that to 
show the similarity. 

(local complaints) 

[For English translation, see Appendix IV, 
Annexure No. 27.] 
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MR.    DEPUTY    CHAIRMAN:     Mr. 
Reddy, just three minutes. 

• 

SHRI C G. K. REDDY: Yes, Sir, I will not 
take more than three minutes and I shall not 
shock the Minister as 
he seems to think. 

• 

Sir, regarding the Perambur Coach Factory, 
I have heard something which is rather 
disconcerting. I have not had the time to check 
up but, I am sure there is quite a lot of truth in 
it. We are all aware, Sir, that the Public 
Accounts Committee has commented rather 
harshly about the manner in which the Coach 
Factory is supposed to have come to an 
agreement, but, the most surprising and 
wonderful part of that is that there does not 
seem to be any agreement at all. If that is true, 
Sir. it is a very disconcerting state of affairs. I 
am told that there was to hav*» been an 
agreement between the Go;»«rnment and 
another Swiss concern, but, when that was not 
possible, an officer of the Railway Department 
came to asort of an oral agreement with 
another concern, also Swiss, the terms of 
which have been criticised by the Public 
Accounts Committee. I am told most 
definitely that there has been no agreement. If 
that is so, Sir, I fail to understand—if an 
officer of the Government is about to leave for 
Switzerland again to negotiate a proper 
agreement—how the Railway Department has 
expended quite an amount of money in 
starting construction of the Perambur Coach 
Factory. In this matter, Sir, there are two very 
serious things: first of all the manner in which 
the whole thing seems to have been handled 
does not appear to be very regular, to say the 
least. Secondly, when the Public Accounts 
Committee has gone into it and, if it says that 
the terms of the agreement are not profitable 
for us and, if there had been no agreement, I 
find that the Railway Department has 
committed a grievous error, to say the least, in 
not appraising the Public Accounts Committee 
that such an agreement, so far as the 
Government level is concerned, does not exist.  
We 

should like to know, Sir, if that is true, in a 
sense, and if so, what action Government 
would take in the matter to see that such 
disconcerting things, if I may say, do not 
happen again. 

SHRI ABDUL RAZAK (Travancore-
Cochin): Mr. Deputy Chairman, I am glad, the 
hon. the Railway Minister has* franked all 
that he had in his hands just in the style of a 
fearful middle school boy. I deeply appreciate, 
Sir, the spirit with which he has rendered 
accounts. But. Sir, ther% is one unfortunate 
sentence in his speech and one niggardly 
provision in the Budget Estimates against 
which I have to raise my feeble voice for what 
it is worth. On page 6 of the Budget speech it 
is stated: "The development of new railway 
facilities will have to be dovetailed with 
industrial and other developments 
contemplated in the Plan." In keeping with this 
fatalistic decision, a very meagre provision has 
been made in the estimates for the 
construction of new railway lines. Although 
for the construction of new railway lines a 
sum of Rs. 4,19 crores is provided for; really a 
sum of Rs. 60 'lakhs alone is provided for the 
construction of new lines to be taken in hand 
during 1953-54, the remaining Rs. 4.58 crores 
having been earmarked for the construction of 
the works that are already in progress. This 
represents the Railway Ministry's disregard of 
the wishes of the people, disregard of the 
development of vast areas and vital industries. 

Sir. this ill-founded policy misses one 
essential point. According to the hon. Railway 
Minister, the development of railway facilities 
has to wait till industrial and other 
developments take place according to the 
schedule tabulated in the Five Year Plan. Sir. it 
is one of the most elementary lessons of both 
history and economics that industrial 
development is as much the result of railway 
facilities as the latter are the result of the 
former. They have to co-exist and complement 
each other. This solid truth, I am sorry to say, 
has escaped the notice of the hon. Railway 
Minister. Exactly nine months ago it was my 
privilege to bring home to this House the 
impera- 
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tive need for a rail link between Tirunelveli 
and Cape Comorin via Nagercoil. I shall not 
repeat what I have said before. I need in this 
connection only to say that a rail link between 
Trivandrum and Nagercoil is also urgently 
required. The Tirunel-veli-Cape rail link is 
only 58 miles, while the Trivandrum-Nagercoil 
|link has to cover a distance of 40 miles only. 
These two rail links are absolutely necessary 
for the development of yiese areas, particularly 
in view of the two monazite factories 
established in Maunavalakurichi and the 
neglected port of Colachil. Added to these is 
the vast scope for the development of »what 
are called the agronomical industries, 
particularly the development of the palm-gur 
industry. Therefore, if the rural extension 
programme, so eloquently talked about in the 
Five Year Plan, is meant seriously, and if it is 
to mean anything real to the people, these two 
links must necessarily be effected. In this 
connection I must also thankfully 
acknowledge, Sir, the memo that I received 
from the Railway Ministry in respect of the rail 
link between Tirunelveli and Cape Comorin 
via Nagercoil. I am told that on this matter the 
initiative should come from the  Government   
of   Madras   and   the 

Government of Travancore-Cochin, Sir, I 
regret to say that this is the old British trick 
that cannot any longer pay in this land. So far 
as the Tamil areas in Travancore are con-
cerned, the distant Government of Madras, to 
speak very frankly, is indifferent, and the 
attitude of the Government of Travancore-
Cochin is one of revenge. Therefore, Sir, I 
submit that the initiative must necessarily 
come from the Centre. If the Ministry feels 
that more funds are necessary lor this matter, I 
for one, Sir, would agree with my hon. friend 
Prof. Ranga in resorting to a special cess or 
even a special developmental surcharge on 
fares and freights. Whatever be the course that 
the Ministry may decide upon, these two 
links, Sir, are absolutely necessary and 
particularly in view of the fact that our 
agronomical products should readily find their 
way to the big commercial centres. With these 
words, Sir, I conclude. 

MR. DEPUTY CHAIRMAN: The House 
stands adjourned till 2 p M. on Monday. 

The Council then adjourned till 
two of the clock on Monday, the 
23rd February 1953. 


